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. Officers leaving Public Undertakings 
to join Private Companies 

·SIS. 8hrl Yashpal Singh: Will the 
Minister of Finance be pleased Ie st,te: 

(a) whether a laPge number of offi
cers are leaving the Public Sector 
Undertakings to take up jobs with 
private firms; 

(b) if so, whether any survey has 
been made to find out the causes; and 

(c) the measures contemplated to 
forestall this trend? 

The Hillister of Finance (Slbri 
Saohlndra Chaudhurl): (a) The num· 
ber of employees of all categories whu 
resigned from Public Enterprises to 
join Private Sector during 19CI-65 i. 
as follows: 

1961 

1962 

1963 

1964 
1965 

2136 

2135 

3087 

3636 

~069 

(b) The main causes of resignation! 
aN betterment of progpecLs, higher 
studies, domestic circumstancE's, etc. 

(c) The matter is constantly under 
consideration of Government. 

Public Sector Undertakings 

"616. 8hrl Har! Vishnu Kamath: Will 
the Minister of Finance be pleased to 
refer to the reply given to Starred 
Question No. 213 on the 10tn Novem
be", 1966 and state: 

(a) whether the examination of the 
points discussed at the Conference of 
Heads of Public Sector Undertakings 
has sinre been concluded; 

(b) if so, whether decisions have 
been taken; 

(c) if so, the details thereof; and 

(d) if not, the reasons for the delay? 

The Minister of FinanCe (Sbrl 
Saclaindra Chaudburl): (a) to (d). 
Certain proposals have bj!en CrystR!liS_ 

• ed as a result of the examintlion of 

th.? points discussed at the Cou~(~r('nce 
ref2rred to. and theSe are nnw ulld~r 
act ive C'onsideration of Goverr:.ment 

Cyclone In Madras 

"617. Shri Mohammed Koya: Wilt 
the Minister of Finance be p'ea.cd to 
state: 

(a) the estimated loss of proPerty to 
the Central Government establish
ments in Madras due to the recent 
cyclone; 

(D) whether any assistance was 
asked by the Madras State Govern
ment to rehabilitate the cyclone vic
tims; and 

(c) if so, the details thereof? 

The Minister of Finance (Sbrt 
Sachlndra Chaudhurl): (a) The infor
mation is being collected and will be 
laid on the Table of the House. 

(b) Yes, Sir. 

(e) The Government of Madras have 
asked for a grant of Rs. 1.57 crores and 
a loan of Rs. 3.41 crOres toward.; ex
penditure on relief and rehabilitation 
of affected people and repairs to 
damaged public proPerties. 
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Huuse BuUdin, Advances to Govern
ment Employees 

'619. Sltri ThlmmaJah: Will the 
M;nister uf Works, Housing and Urban 
Df',,~lopment be pleased to ~tat{;; 

(a) whether it is a fact that after the 
Chinese aggression, the grant of ad
Vance to Government Employees for 
construction of Houses was reduced 
from 36 times the monthly pay, subject 
to a maximum of Rs. 35,000 to 24 
1imes the monthly pay, subject to a 
maximum of Rs. 25,000; 

(b) whether it is also a fact that the 
(Jriginal limit of 36 times the monthly 
pay has now been reslared whereas 
the maximum limit of Rs. 35,000 has 
not been restored; 

(c) if so, thli reasons therefor; and 

(d) whether Government propoee to 
restore the limit of Rs. 35,0001 

The Minister of Works, BOUBiDa' an' 
Urban Development (Shri Meh. Chana 
Khanna): (a) With a view to curtail 
expenditure during the Nati"nal Emer_ 
gency, the House., Building Advance 
Scheme was suspended on 28th Nov
ember, 1962 and was reviVed with 
e/fpct from 1st April, 1963, WIth a re
duced quantum of loan assistance 
limited to 24 months' pay subject to 
a maximum of Rs. 25,000. 

(b) Yes. 

(c) and (d). A loan of Rs. 25,%0 is 
considered adequate financiai. assist
ance for Central Government em
pluyees who mostly belong to low and 
n:iddle income brackets. The maxi
mllm amount of loan admi .. ible under 
the Middle Income Grou? Housing 
Scheme, which is intended for the 
general public, is Rs, 20,000. 
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